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MESSAGE FROM THE LOK SABHA
The Muslim Women (Protection of Rights on Marriage) Bill, 2018

SECRETARY-GENERAL: Sir, I have to report to the House the following message
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:—

"In accordance with the provisions of rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am directed to enclose the Muslim
Women (Protection of Rights on Marriage) Bill, 2018, as passed by Lok
Sabha at its sitting held on the 27th December, 2018."

Sir, I lay a copy of the Bill on the Table.

REPORT OF THE COMMITTEE ON PETITIONS
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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE
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(i) 111th Report on the Functioning of new AIIMS (Phase-1) under the Pradhan
Mantri Swasthya Suraksha Yojana (PMSSY);

(ii) 112th Report on Action Taken by the Government on the recommendations/
observations contained in the One hundred Sixth Report of the Committee
on Demands for Grants (2018-19) of the Department of Health and Family
Welfare;

(iii) 113th Report on Action Taken by the Government on the recommendations/
observations contained in the One hundred Seventh Report of the Committee
on Demands for Grants (2018-19) of the Department of Health Research;

and



